150 Written Answers to [RATYA SABHA] Unstarred Questions

Unsold Government bonds
1484. DR. SANJAY SINH: Will the Minister of FINANCE be pleased to state:

{a) whether 1t 1s a fact that Government bonds are lying unsold in the RBI's

auction process;

(b) whether it is also a fact that about ¥ 10,000 crore worth of Government

securities are mn unsold conditions during the fiscal year 2018-19;
{c) if so, the details thereof and the reasons therefor; and

{d) the proposal of Government to raise funds for central exchequer and fulfilment

of target?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI RADHAKRISHNAN P): (a) to (c) No. Government bonds are not lying unsold
in any of the RBI’s auction process including this fiscal year 2018-19.

{d) The Union Budget 2018-19 proposes to raise funds to the tune of ¥ 4,07,120
crore on net basis in the form of Government dated securities and Treasury Bills

for the central exchequer.
Unearthing of benami properties
1485, SHRI HARIVANSH: Will the Minister of FINANCE be pleased to state:

{a) whether it 1s a fact that huge assets have been unearthed under Benami

Property Act;
{(b) if so, the quantum of property confiscated till date;

{c) the names of such eminent politicians and industrialists whose properties

have been confiscated and quantum thereof, and
{d) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHIV
PRATAP SHUKLA): (a) and (b) Due to intensive efforts undertaken by the Income-
tax Department, provisional attachment has been made in more than 1600 cases of
properties under the Benami Transactions (Prohibition) Act, 1988. These include plots
of land, flats, shops, vehicles, deposits in bank accounts, fixed deposits etc. The
value of properties under attachment is more than ¥ 4300 crore including immovable

properties of more than ¥ 3400 crore.

T Original notice of the question was received in Hindi.



